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posits and advances as at the end of Sep-
tember, 1901 in respect: of public Sector 
banks functioning in the State of Haryana 
stood at As. 3,970 crores and As. 2,197 
cror8S respectively. The Faridabad district of 
Haryana is covered by Gurgaon Gramin 
Bank. The deposits and advances of Gur-
gaon Gramin Bank in Faridabad disric:t on 
the above date stood at Rs. 22.38 CfOI'as and 
As. 25.85 cror8S respectivey. Similarflguras 
for Public Saelor Banks in raspec:t: of Fari-
. dabad district were As. 493 acres £nd Rs. 
3r8 cror.es raspec:t:iely. RBI has further 
reported that implernanation of tile annual 
cradii plans of the banks in Haryana State as 
also in Faridabad district is g80eraly satis-
factory in terms of percentage of achieve-
ments over the targets prescrbed. 

Aulatence to h.ndloom W .. vera In 
RaJa.I.n 

2882. SHRI RAM NARIN BERWA: WiD 
the Minister of TEXTILES be pleased to 
nu: -

Ca) the financial assistance provided to 
handloom weavers of Rajasthan during the 
last throe years for yarn production. year-
wise; 

(b) whethorthe Govemment propose to 
epand this secor in the State; and 

(c) If so, the details thereo(? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): Ca> No financial assistance was 
provided for astabl\$hing spinning mills in 
the haiKlloom weavers cooperative sector in 
Rajasthan during the last hr.e years as no 
proposal to this eff~ ws receled by he 
Gove ... ment. 

(b) to (c). Under the Central. Sector 
Scheme for share capital participation in 

Weavers Cooperative Spinning MIIII, Gov-
emment provides loan .. istance through 
the National Cooperative Development 
Corporation (NCDC) for setting up new 
handloom weavers coaperative spinning 
mills, expansion of existing mills to make 
them economically viable and for modeml-
sation on the basis of specific pmpoeaI. 
received from he concerned State Govern-

. mllnts, including Rajastha'n. 

[Eng6shJ 

Supply of Controlled Cloth to Poor 

2883. SHRI M. G. REDDY: Will the 
Minister of TEXTILES be pleased to state: 

(a) whether the government provide 
controlled cloth to the poorlWeaker sections 
of the society through public dis,trlbution 
~'Stem; and . 

(b) if so, the details of control cfoth given 
to public distribution system during the last 
three years, State-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) Yes, Sir. 

(b) NTC dces not directy deal with Public 
i)istribution System but distributascontrolled 
cloth through National Co-operat!ve Con-
sumers Fed.ration~ State Co-operativ. fed-
erations, State Food and Civil SuppHes 
Corporations, NTC'. own retail.how-rooms 
and authorised dealers as approved by the 
Govemment. 

t:mploymerit to Dlepele_ "l'8On. ert 
Ordnance Factory, Salntsl. 

2884. SHRI SARAT CI .. iANDRA PAT~ 
T ANAYAK: Will the Minister of DEFENCE 
be pleased to stae: 

(a> tM number of displaced parsons so 
far provided with .fob by the Ordnance Fac-
tory, Saintale.; . 
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(b) wfMther the number of displacad 
persons ant yet to be provId8d with employ-
ment there; Md 

(c) the.OIher staps taken by the govern-
""nt to rehabiltata the displaced famUias 80 
far? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF PATROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHNA KUMAR): <a) 239. 

(b) The nuber of persons to be recruited 
depends on the needs of the project and the 
candidates, meeting the job requirements. 
Hence, It is not expected that memberS 
representing every one of the displaced 
families wi. be povided with employment. 
Presenly there are 781 displaced persons 
(famHies) who have not been probicled with 
employment. 

(c) A sum of As. 140.84lakhs has been 
placed at the. disposal of government of 
Orissa for lWhabilitation lMUur.S for the 
displaced families. 

2885.SHRI.V.S. VLJAYARAGHAVAN: 
Will the Mlnilter of COMMERCE be plesed 
to state: , 

(a) the number of Free Trade Zones 
functioning in the country as on date; 

(b) the achievements made by th.m 
during he last three yeans; 

(c) whether the Union Government 
propose to .. up more such zones; and 

(d) If 10, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI P. CHI-
DAMBARAM): (a, Th .... ant, six Export 

Ptocessing Zon .. functiong In the country at 
Kandla, Bombay, Maras, Cochln, Nodla arid 

. Falta The sevanth zone at Visakhapatnam 
is under implementation •. 

(b) The export performance of the zones . 
during the last three years is as below:-

Year 

1988-89 

1989-90 

1990-91 

Exports 
(Rs. CIores) 

516.52 

732.08 

982.72 

(c) There is no proposal at present to set 
up more such Zones. 

(d) Does not arise. 

[Translation] 

c:ornpensatlon to Stat .. fer Loss of 
Revenue Du. to Ban on Recovery of 

ee .. onCoa! 

2886. SHRI SUKDEO PASWAN: Wdl 
the Ministerof FINANCE be pleased to state: 

(a) whether the Ninth Finance Commis-
sion had recOmmended for c.-ompensating 
the loss of rebenue suffered by States due to 
ban on the ~vary of c. .. on coal; 

(b) if so, the details thereof, and 

(c) the action taken or propcs&d to be 
taken by" Union Government in this re-
gard? 

THE MINISTER OF STATE IN THE 
MINJSTRY OF FINANCE (SHAI SHAN-
TARAM PO'rDUKHE): (a) No, Sir. 

(b) to (c). Do not arise. 


